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listed on that date. Prayer is allowed.

Present: Hon’ble Member (J) Shri Vijai Pratap Singh
List the matter on 15/11/26ida’ble Member (J) Shri Jinan K.R
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Ld. Counsel for the petitioners and the respondents are present.



Ld. Counsel for the petitioner informed that similar matter between
the same parties are listed on 15/11/2017 and prayed that this case may be

listed on that date. Prayer is allowed.

List the matter on 15/11/2017.
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